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PUNE METRO RAIL PROJECT PHASE-2

[CORRIDOR 2A: VANAZ TO CHANDANI CHOWK &
CORRIDOR 2B: RAMWADI TO WAGHOLI/VITTHALWADI]
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MINISTRY OF HOUSING AND URBAN AFFAIRS
(Mass Rapid Transit System-I1)
NOTIFICATION
New Delhi, the 25th May, 2026

S.0. 2657(E).— Whereas the Central Government, vide its notification number S.0. 2732 (E), dated the
20" October, 2014, published in the Gazette of India, Extraordinary, Part Il, section 3, sub-section (ii), dated the
215 October 2014, has extended the provisions of the Metro Railways (Construction of Works) Act, 1978 (33 of 1978)
(hereinafter referred to as the said Act), and the Metro Railways (Operation and Maintenance) Act, 2002 (60 of 2002)
to the Pune Metropolitan area in the State of Maharashtra.

Now, therefore, in exercise of the powers conferred by clause (a) of sub-section (1) of section 32 of the said
Act, the Central Government hereby adds to the Schedule of the said Act, the following metro alignment of Pune Metro
Rail Project Phase-2 Corridor 2A: Vanaz to Chandani Chowk and Corridor 2B: Ramwadi to Wagholi/Vitthalwadi in
respect of Metropolitan area of Pune, namely: —

“Pune Metro Rail Project Phase-2 Corridor 2A: Vanaz to Chandani Chowk and Corridor 2B: Ramwadi to

Wagholi/Vitthalwadi

Corridor 2A: Vanaz to
Chandani Chowk.

Kothrud Bus Depot, Chandani Chowk.

Corridor 2B: Ramwadi to
Wagholi/Vitthalwadi.

Viman Nagar, Somnath Nagar, Kharadi Bypass, Tulaja Bhavani, Ubale Nagar,
Upper Kharadi Road, Wagheshwar Temple, Wagholi, Siddharth Nagar, Bakori
Phata, Vitthalwadi.

PUNE METRO RAIL PROJECT PHASE-2
[CORRIDOR 2A: VANAZ TO CHANDANI CHOWK &
CORRIDOR 2B: RAMWADI TO WAGHOLI/VITTHALWADI]
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[F. No. K.14011/03/2026-MRTS-11]
JAIDEEP, Officer on Special Duty (Urban Transport)
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